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(d) The Eight Five Year Plan allocaiton for
housing is Rs. 6377.02 crores, of which the state
sector allocation is Rs. 3581.67 crores and the
Central sector allocation is Rs. 2795.35 crores.

Educational and Vocational Institutions in
' Dadra and Nagar Haveli

*289. SHRIRAMCHANDRAN PILLAIL:
SHRI DIPANKAR MUKHERIJEE:

~Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Govrnment are aware of the
fact that the children are being overburdened
with heavy syllabus and what is the number of
books in Primary and Secondary levels;

(b) what are the details of steps which
Government are contemplating in this regard;

(c) what is the number of Primary,
Secondary, Higher Secondary Schools, Degree
and B.Ed. colleges, Polytechnics and other
vocational institutions in Dadra and Nagar
Haveli;

. (d) what was the number of similar
institutions in 1977 and what is their number
of 1994,

(e) whether it is a fact that the people of
Dadra and Nagar Haveli are demanding
educaitonal institutions for B.Ed. and
vocational colleges since long; and

(f) if so, what steps Government are
planning to meet the demand?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI ARJUN SINGH): (a)
and (b) The curriculam framework and the
syllabi for school stage are developed by
NCERT and various State Boards use them with
appropriate modificaitons. The NCERT have
worked out the syllabi keeping in view the
desirable level of attainment and lcad of
curriculam. The NCERT syllabus envisages 2
books in classes I and I, 4 books in classes 111
to V, 7 books in classes VI to VIIl and 12 books
in classes 1X and X. The physical load of such
syllabi is not unduly heavy in semi-urban and
rural areas. The Yashpal Committee which
examined this quesiton in depth has pointed
out the heavy load of curriculam in large urban
areas. The Committee has pointed out that the
real load on the student is of non-comprehension
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which arises out of unsatisfactory teaching-
learning in each class beginning from Class 1.
It has made a number of recommendations in
regard to the syllabi and the textbooks. The
recommendations have been examined and
considered in the Central Advisory Board on
Education and in the Ministry and a set of
recommendations has been sent to the Boards
and State Government for effecting reforms
flowing from the Yashpal Committee Report.

(c) and (d): According to informaiton
available in the Ministry, the number of
primary, secondary, higher secondary schools,
degree and B.Ed. colleges, polytechnics and
vocational institutions at +2 in Dadra and Nagar
Haveli in 1977 and in 1993 are as below:

Institutions No. in 1977 No. in 1993
Primary/Middle 157 J68
Secondary 03 08
Higher Secondary 01 07
Vocational (+2) — Vocational courses
in 2 schools
Degree College —  (The Govt. has
B. Ed. College approval opening
of Polytechnic
Polytechic
during 1994-95)

(e) and (f) Presently there is no proposal
received from the UT Administration of Dadra
& Nagar Haveli and pending consideration in
the Ministry for setting up a B. Ed. college. It
will be examined in reference to number of
teachers requiring such facilities in the UT
when any such proposal is received.

Revamping Examination System

*292. SHRI VIRENDRA KATARIA: Will
the Minister of HUMAN RESOURCE
DEVELGPMENT be pleased to state:

(a) whether Government are contemplating
to advise the Delhi University to revamp the
examination system;

(b) if so, what are the broad features of the
system and by when the new system will take
effect;

(c) whether other universities in the country
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will also be advised to bring about changes in
the present examinaiton system; and

(d) if so, what are the details in thisregard
and if not, the reasons therefor?

THE MINISTER FOR HUMAN
RESOURCE DEVELOPMENT (SHRI
AR JUN SINGH): (a) to (d): According to the
information furnished by the University Grants
Commission, the Commission has been
advising the universities, including Delhi
Univeristy, to implement some specific
measures of examination reform like continous
internal evaluation, development of question
banks, grading system, semester system, re-
designing of syllabi & quesiton papers and
conduct of examination, with a view to
improving the reliability, vaildity and
objectivity of cvaluation and to bringing about
a closer integration of tcaching, learning and
evaluaiton. The progress of implementation of
this examination reform programme by the
Universities was recently reviewed and on the
basis of the review the Commission has worked
out certain strategy for implementing the reform
measures within a specified lime-limit.
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Cost of DDA Flats in Nand Nagari

*294. SHRJ NAGMANI: Will the Minister
of URBAN DEVELOPMENT be pleased to
state:

(a) the criteria for fixing the cost of LIG
flats on cash down/hire purchase basis in Nand
Nagari allotted by DDA under the New Pattern
Scheme, 1979,

(b) what is the year-wise, disposal cost of
LIG flats block and floor wise in Nand Nagari
under the abeve scheme, and

(c) whether any discrepancy in the disposal
cost of the flats came to the notice of
Government and if so, what is the procedure
adopted to rectify the same?

THE MINISTER OF URBAN
DEVELOPMENT (SHRIMATI SHEILA
KAUL): (a) The DDA has reported the disposal
cost of LIG flats in Nand Nagri, whether allotted
on cash-down or hire purchase basis, has been
worked out taking into consideration the actual
cost of construction, cost of internal
development, anticipated liabilities, land
premium at subsidised rates, and overbeads.

(b) The year-wise disposal cost of LIG flats,
block and floor-wise, in nand Nagri is given in
the Statement laid on the Table of the Sabha
(See below)

(c) No discrepancy has so far came to notice
in respect of disposal cost of LIG flats in Nand
Nagri.



